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(d) It will be seen that the State 
Government could not utilise in full 
during 1975-76 the allotment in res
pect of only item fl> above. This 
happened because in certain cases the 
expenditure exceeded the originally 
sanctioned estimates beyond the per
missible limit and the State Govern, 
ment could not obtain sanction of the 
Government of India to revised esti
mates for such works. As regards 
1976-77, the expenditure figures are 

only preliminary and as such assump- 
tioned of saving, if any, over the sanc
tioned amount at this stage appears 
to be too early till finally audited 
figures have been received.
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Increase In Crime Bate in the Conntry 
after lifting of Emergency

391. SHRI K. RAMAMURTHY:
SHRI R. V. SWAMINATHAN:
SHRI BRIJ BHUSHAN 

TEWARI: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether the crime rate in the 
country is increasing rapidly after lift
ing the internal emergency;

(b) whether it is due to the fact:
that all the miscreants who were 
released from the jails have started 
their profession again; and

(c) if so, the steps Union Govern
ment are taking or considering to 
maintain law and order in the coun-

»
THE MINISTER OF HOME 

AFFAIRS (CHAUDHURI CHARAN 
SINGH): (a) to (c) It is not correct 
that the crime rate in the country is 
increasing repidly after lifting the 
internal emergency. However, it has 
been reported that in a few States 
there has been increase in crime. The 
State Governments are taking neces
sary action to control crime.

Development of Ramnadpuram and 
Dharmapuri Districts in Tamil Nadu

«
392. SHRI K. MAYATHEVAR: Will 

the Minister of INDUSTRY be pleased 
to state:

(a) the criteria followed in selection 
of Ramnadpuram and Dharmapuri 
Districts in Tamil Nadu for develop
ment under the aegis of the Central 
Government in the Master Plan;

(b) the amount spent so far for 
development of these districts;

(c) the amount proposed to be spent, 
during 1977-78; and




